
Jammu and Kashmir Pollution Control Committee
Paflvesh Bhavan. Forest Complex ll Silk Faclory Road

Transport Nagar. Jammu. 1BO OOO ll Rajbagh Snnagar, 190 008

Tel - 0191'2476927; mail - membersecretaryikspcb@gmail com

The Consultant Judiciat,
Hon'bte NationaI Green Tribuna[,
Principat Bench'
New Dethi.

No:JKPCC/NGT/OA -163/ I i6L- :|363 Date:- lB '1'7-2024

sub:- Report on behatf of Jammu and Kashmir Pottution controI committee

purSuanttoHon,bteNationatGreenTribunatorderdatedoT.oE-2024
passedinoANo.LS3of2o24titted..RasikhRasoo[BhatV/sUnion
Territory of Jammu & Kashmir & Ors.

Sir,

ln comptiance to the directions of Hon'ble Nationat Green Tribuna[, Principal

Bench, New Dethi order dated 07-08-2024 passed in oA No. 163 of 2024 titted

,.Rasikh Rasool Bhat V/s Union Territory of Jammu & Kashmir & ors", the

Report of the J&K Pottution Controt Committee is submitted herewith'

It is therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'ble NGT for consideration.

Yours faithfutty,

Enct:- As Above

tor-,unr#t#
Member SecretarY

J&K PCC

..-e--
JKASl€,'lt'fl

Copy to the:-
1) Sh. G.M Kawoosa, Government Standing Counsel for UT of Jammu and

Kashmir, New Dethi for information and necessary action'
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

IN THE MATTER OF

Original Application No. 163 of 2024

Rasikh Rasool Bhat V/s Union

Territory of Jammu and Kashmir &

Ors.

compliance Report on behatf of Jammu and Kashmir Pottution control

Committee pursuant to Hon'bte Nationat Green Tribunal Order dated

07-08-2024 passed in OA No' L63 of 2024 titted "Rasikh Rasool Bhat V/s

Union Territory of Jammu & Kashmir & Ors".

Background:

That the Hon'bte Nationat Green Trlbunal vide order dated 07-08-2024 in

OA No. t53 of 2024 issued following directions: -

"2. tn terms of the direction of the Tribunal, report dated 12.06.2024

has been fited by the l&K PCC. On perusal of the report, we find that

the J&K PCC has not carried out independent exercise to ascertain

the extent of violation and the authority responslble for the same. The

report of the J&K PCC reftects that it had obtained information from

different Departments such as Executive Engineer, PWD' R&B

Department, Handwara and the District Mineral Officer, Kupwara and

on that basls, the report has been prepared but the information so

submitted by the authorities have not been cross-checke d, verif ied

and analyzed by the 2 J&K PCC. Member Secretary, J&K PCC submits

that he wilL file a fresh report after cotlecting further information and

analyzing it and recording its own conclusion in respect of the alleged

violation.

3. Let the fresh report be filed within four weeks. The J&K PCC in the

report will suggest the mitigated measures also'

4. The appticant ls also directed to file proof of service of notice on

other respondents within the same period.

5. Llst on 19.1 1 .2024."
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ln compl.iance to the directions of the Hon'bte NGT dated 07-08-2024, the

Regional. Director, J&K PCC, Kashmir was requested to visit the spot atong with

concerned officers of PWD (R&B), Geotogy and Mining Department and Forest

Department and furnish detaited information with respect to the fol.towing points vide

No. JKPCC/OA-163/20241180 dated 31-08-2024, copy enctosed as Annexure-1.

t. Ascertain the totatarea affected due to the cutting of hitt stopes and extra earth

cutting in the construction of road by PWD (R&B) during the execution of the road

work.

2. Ascertain the quantum of material in the form of muck/ctay and stone etc.

extracted from the cutting of hitt stopes and extra earth cutting made during the

execution of the road.

3. Assess the approximate quantum of River Bed Materiat(RBM)extracted from the

Tatri Nattah and its surrounding areas after verifying the site atong the Tatri Nattah

especiatty the excavations at the site of the Nattah and quantum of materiaI

actuatty used in the construction of the road by the PWD (R&B).

4. Number of trees cut down during the construction of road. The Services of the

Department of Environment, Ecotogy and Remote Sensing may be utitized for

mapping th rough satettite imagery.

The Chief Engineer, PWD (R&B) Department, Kashmir and Executive Engineer,

PWD (R&B) Department, Handwara were repeatedty asked to furnish the aforesaid

information as per the dates and reference tabutated betow:-

1. TotaL quantity of sand and aggregate utitized in the said road project and;

2. Source of the sand & aggregate material util,ized in the project.
3. Totat area affected due to cutting of hitt stopes & extra earth cutting in the

construction of road by PWD (P&B) during executlon of the road work.
4. Quantum of materiat in the form of muck I clay and stone etc., extracted from

the cutting of hitt sl,opes & extra earth cutting made during the execution of the

road work.
5. Approximate quantum of Riverbed materiat (RBM) extracted from the Tatri

Nattah and its surrounding areas especiatty excavations at the site of the
Nal,l,ah & Quantum of materiat actuatty used in the construction of the road by

PWD.

PCC/ R D K/ PS / 2024 / 55 8 - 563

dated 30-08-2024.

Page 2 of 4

Annexure-21) Executive Engineer,
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2) Chief Engineer, PWD

(R&B) Department,

North Kashmir

Chief Engineer, PWD

(R&B) Department,

North Kashmir

PCC/ R DK/LS/ 202417 9-81

dated 26-09-2024

PCC/RDK/LS/( N GT)/2 o24l 1 08-

111 dated 15-10-2024

Annexure-3

Annexure-43)

4) Chief Engineer, (R&B)

Department, Kashmir

Executive Engineer,

PWD (R&B)

Department, Handwara

No. JKPCC/Sc/OA-163 I 2024 /
24 /1259 dated 21-10-2024

No: PCC/RoK/LS/NGT/ 024

/190-93 dated 08-1 1 -2024

Annexure-5

Annexure-65)

That the Regionat Director, J&K PCC, Kashmir has reported that the requisite

information is not provided by the concerned department and Executive Engineer,

R&B, Handwara has irretevant information [ike running bitt of construction of

Handwara Bungus road phase znd which was not sought vide No.

PCC/ R D K/LS/( N GT)/2 024/ 20 4 d ate d 1 2-1 1 -2024, copy enctosed a s An nexu re-7.

Thatthe Chief Engineer, PWD (R&B)Department, Kashmirwas again requested

to share requisite detaits atongwith his comments vide this office No. JKPCC/SC/OA

163-20241241134$ dated 1 2-1 1 -2024, copy enctosed as Annexure-8.

That the Executive Engineer, PWD (R&B) Department, Handwara has furnished

a report al.ongwith some documents which was criticatly examined and anatysed vide

his No. 4312-4346 dated 16-1 1 -2024 (copy enctosed as Annexure-9)

Examinatlon of the report reveats that during the construction of this road f rom

Km 17 to 40.50, the construction materiaI of different categories as per the fol.towing

breakup has been consumed by the R&B Department.

S

No.
Type of materiaI

consumed
Quantity

1) Sand 2271.50

Aggregates 4742.83

3407.25

2) 7114.2
3) Granutar Sub Base 41220 61 830

4) Stones 1406.79 2110.18

Total 49643.7 74461.6

*lFt"+
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Quantity in respect of which disposat permit have been obtained by the

Executive agency for construction of the road.

Totat quantum of
material consumed
as per the report of
Executive Engineer,
PWD (R&B)

Handwara

Quantum of materiaI
for which disposaI
permits have been
obtained by the
Executive Agency (3

disposat permits)

Materiat used from
construction site

Discrepancy

74461.6 MT 7792MT 63940.18 MT 2728.82MT

There is discrepancy of 2728.82 MT in the material consumed and disposat

permits obtained by the Executive Agency PWD (R&B) Department for which royatty

was due to be paid by the Executive Agency exctuding materiaI obtained from the

construction site due to the road cutting (63940.1 8 MT). The Executive Engineer PWD

(R&B) has not provided any justif ication in the discrepancy.

That the futt and compl.ete detail.s of materiatconsumed and source thereof is

awaited from the Chief Engineer, PWD (R&B), Kashmir.

Prayer:

ln the premises, it is therefore respectfutty prayed that the report may kindty be

taken on record before the Hon'bte Nationat Green Tribunat for consideration.

*Ake
(Ghansham Singh) tg,u ,\f
Member Secretary

J&K PCC

Page 4 of 4
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex ll Sitr factory Road

i ["'.p",r rlrga Jammu, '180 OOo ll naloagt'' Srrnagar' 190 008

Tel - 01 91 -2476927; mall - membeEecretaryjkspcb@gmail com

The Regionat Director,

Pottutlon ControI Committee,

Kashmir.

No:JKPCC/OA 16312024tl|8:o Dated: { -08-2024

Sub:.o.ANo.163/2024tittedRasikRasootBhatVs.Govt.ofUTJ&Kandorsbelorethe
Hon'bte NGT.

Sir,
PleaserefertothesubjectcaptionedaboveandorderoftheHon,bleNationalGreen

Tribunatdated 07-og-2o24.flheHon'bteNGTwhiteobservingthatJ&KPottutioncontrolcommittee

has submitted the report without crosschecking, verifying and anatyzing the facts and further

directed to submit a fresh report after cottecting the further information and analyzing and

recording conc[usion.

Youareaccordingty,requestedtohavetheSpotagainvisitedatongwiththeconcerned

otficers of the PWD (R&B), Geotogy and Mining and Forest Department and furnish the fottowing

informationatongwithfindingsofthecommitteeaftermakingdetailedanalysis:-
l.Ascertainthetotatareaaffectedduetothecuttingofhittstopesandextraearthcutting

intheconstructionofroadbyPWD(R&B)duringtheexecutionoftheroadWork.

2.AScertainthequantumofmateriatintheformofmuck/ctayandstoneetc.extractedfrom
thecuttingofhittstopesandextraearthcuttingmadeduringtheexecutionoftheroad.

3.AssesstheapproximatequantumofRiverBedMateriat(RBM)extractedfromtheTa[ri
NattahanditssurroundingareasafterverifyingthesiteatongtheTatriNaltahespecialty

theexcavationsatthesiteoftheNattahandquantumofmateriatactuatlyusedinthe
construction of the road bythe PWD (R&B)'

4.NumberoftreescutdownduringtheConstructionofroad.TheServicesofthe
DepartmentofEnvironment,EcotogyandRemotesensingmaybeutitizedformapping

through satetlite imagery'

ThedetaitedreportofthecommitteeatongwithComptetefactuatinformationandfindings

of the committee must reach this off ice by 20-09-2024'

e6
(Ghansham gh)JKAS )r.e.tq
Member SecretarY

J&K PCC

r\
N='Jq-
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fr"tpru-fl.-

{e LiTE (}2@
Government of Jammu & Kashmir

J&K POLLT]TION CONTROL COMMITEE
OFFICE OF'THE RECIONAL DIRECTOR - KASHMIR

sheikh-u.l-'4ra,m ('an1ns. Rqbagh, trcar (,tnernntent sirk {'a<'!oty, srinagar-tg(}0{)gwww.ikspcb.in Emai!.regionuldjygt:1gylug'eg11y1il c.om. T.el..lax r)t9_t_23lts-t:
><><

Executive Engineer
PWD (R&B) Deparrment
Handwara

No:- PCC/RDK/PS t2024/S St* S(3 Dated:_ )C-ot_zot+

subject:- oA No. 163/2024 titled Rasikh Rasool Bhat vs ur of J&K & ors.

Sir,

In continuation to this office No. PCC/RDK/PS 12024/3g7 dated 3l-05-
2024 and in refbrence to your office No. 837-39 dated 03-06-?024 through which
information is communicated, it is to intimate that fresh hearing of the said case rvas
held on 07-08-2024.The Hon'ble NGT has desired to cross check, veril,n- and anal'zethe infbrmation submitted based on the information obtained liom ditferent
departrnents' In this regard you are requested to provide following infb,nation
conceming with the construction of Handwara-Bungus road.

i) Total quantity of Minor Mineral as per DPR estimates and the quantitr
utilized as per work done estimates lbr the whole stretch, {rorrr HancJrvara to
Bungus. (Abstract and detailed work done estimates) where the minor
minerals are sourced from River Bed.

ii) Quantity in abstract lbrm and the work done estimates where muck
generated during cutting of hill slopes in the construction of said r.ad ar
designated sites.

iii) Total work done estimates of the whole road stretch (attested copy) coverins
all the items involved in the construction of the said road.

iv) Any other source of Minor Minerals utilized in the construction of the saicl
road.
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The above information needs to be submitted to this office at an earliestbefore 20-a9-20?4 asthe case is listed on 19-11-z024and a fresh reporl is to be lilecltwo weeks before the next date of hearing ie l9- rr-2024.
Yours

1A

a
Copy to the :- "go

l. Member Secretarl,, JK pCC Janmu ibr inlbrmation
l. shri Ilashir AlunaiJ. Scientist 'B' Ibr i,fornration.
3. Distr:ict officer, pcc Kuprvara lbr information and ,ecessary frrrk:r.v up.
4' Shri Zahoor lqbal. Incharge NG'l'/Court case, PClc Kashmir fbr infornration and ni,a
5. PA to clrairman JK pcc, Janrmu for infbrmation of the worthy chairman.

ly,

t
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l. ilrqyle toi
ENrromft

Gover nment of Jammu & Kashmir

J&K POLLL,TION CONTROL COMI{ITEE

rd

J&K
.--ddi*.

,v --f rl}trtr

PCC F actory, Srinagar- I 90008

Tel/fax A194-2311842

Chief Engineer,

PWD (R & B) DePartment,

North Kashmir.

No: PCC/RD xllslzozql 1 q - E I

subiect: - Hon,ble NGT order dated 07-08-2024 passed in o'A No' 163/2024 titled',

"M/s Rasikh Rasool Bhat V/s UT of J & K & Ors"'

ttt'on 
the subject cited above, you are aware that the captioned matter is under the

consideration of Hon,bre NGT, through which the petitioner has raised the grievance in

respect of illegal extraction of grauei illegal cutting of trees and hills in the process of

construction of Hanwara-Bangus Road Project

A. preliminary report in this regard has been fi led by J & K Pollution Control Committee after

conducting spot inspection anC consolidating the information received from difterent

department s. The Hon'ble NGT vide its order dated 07 -08-2A24 (copy whereof enclosed ) ha s

desired for cross-checking, ve:ification and ana lysation of the information submitted

through the PreliminarY report, ln this regard this office vide No PCC/RDK/PSl2o2Ll582'

588 dated 30-08-2024 ad dresseJ tc the Executive Engineer' Handw ara has sought the work

done estimates of the afore-saiC road for the works c.ompleted and payments made .o the

contractor covering all items involved and util,sed in the constructio n of the said road. But

even the laPse of 26 daYs, no iniornration is yet provided by the concerned Engineer

H,tt if requesied that sensing the gravity of the situation, the requisite information may ki iy

be provided to this office at an earliest by o. before Sth of October, 2024 either by ur

office or through your subordir'ate office so at the consolidated rePort in the a

r quoted Jrereinbefore 
be fin

bov:*

alis&

OFFTCE OF THE REGIONAL DIRECTOR'

Sheikh-ul-Alam Campus' Rajbagh' Near Gttvernment Silk

-**,: xtp.u.i; Em a il : r e gi o n il dir e ct orkm r(i gm ai l' c om'

%- 01-zD>\Date:-

25-09-2024,

and follow uP to s'lbmit the follorl u

o. PCC/RDK l?ilzo{,

KASHMTR

r$\

t
}}

*

d
*!t:
ir!tt
$

$
il
q
t I

., b'2!
o

for info rmatlon This is in Pursuqn

2a24124!1063 daqed t
{t

Pi

t|\
1p

(,

,
$
t

Ii

i:ein vide lette 7

submitted well before in time

$It

YOUr No.

urhich

OA in conrPliance with th'e NGT
I

the Hon'ble

L
a
I

K PCC,J

KupwaDO,d
€opY to:-

588

still as cailed
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x
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Xr*rtiqr

rc(
Chief Engineer,
PWD (R & B) Department,
North Kashmir.

Copy to:-

Envir6m€nt

Government of Jammu & Kashmir
J&K POLLUTION CONTROL COMMITEE

OFFICE OF THE REGIONAL DIRECTOR. KASHMIR
sheikh-ul-Alam carnpus, Rajbagh, Near Government silk Factory, srinagar-19000g
wwwjkspcb.in Email: regionaldirectorkmr@,nmail. Tet/fax 0t94-23I tg42

No: PCCIRDK/LS (NGr) /2024/loB - 74-1, Date:- 7s - lo -2a L\
subject: - Hon'ble NGT order dated o7-og-2a24 passed in o.A No. 153/2024 titled,

"M/s Rasikh Rasool Bhat V/s UT of J & K & Ors.,,

Reference :- Th is office letter No. pcclR DK/ ts / zoz4 / 7 g-BL dated 26-09 -zoz4.

Sir,

On the above titled case mentioned in the subject, it is once again reiterated to you that
the requisite information as called therein the letter under reference is still awaited has not
been furnished by you until now, which may kindly be expedited and shared with this office
by 18-10-2024 without fail either by your office or through your subordinate office
IExecutive Engineer, PWD (R & B) Department, Handwara] needless to mention here that
the afore-said case is listed for next hearing on 19-11-2024 before the Hon"ble NGT and the
J & K Pollution Control Committee alongwith Union Territory of Jammu & Kashmir is

required to file response and compliance report in the subject matter well before in time to
the Hon'ble NGT.

Reminder-1

lDi t

1. Member Secretary, J & K PCC, Jammu for information. T in pursuance to
your office No. JKpCC/Sc./OA t63/202411210 dated LO-LO-ZOZ4.

3. Executive Engineer, PWD (R & B) Department, Handwara for information with
the request to furnish the details/requisite information in the subject matter as

called for vide this office letter No. PCC/RDK/PSl2O24l582-588 dated 30-08-
2024,

2. Divisional Officer, PCC, Kupwara for information and follow up that you shall
personally approach office of the chief Engineer, pwD (R & B) Department,
North Kashmir/& the Executive Engineer, PWD (R & B) Department, Handwara
to obtain the details/information as per the requirements of the letters (copies
whereof already endorsed to you is also enclosed hereto) and submit a

comprehensive report in the matter by 18-10-2024 without fail so that the
Central Office is appraised accordingly. Matter to be treated as most urgent.
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z-.=i
zlax pcc\Jammu and Kashmir

Pollution Control Committee
rhairmanSTjkspcb@gmail.com

r,r,zrr bersecretaryjkspcb@g mai l. com

0191 - 2472881 ,2476925

Sir,

'&

frqrtevu-hz- 6'

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

ITUWTSA
NEW DELHI 2024

Hon'ble NGT Matter
o.A. t63 I 2024

Chief Engineer,
PW(R&B) Department,
.Ra.uhmiyu

No. IKPCC/S c. / oA L63-2o24 /24 / lL 51 Date: Ll -to-zozq

Sub: OA No. L63/2024 titled Rasikh Rasool Bhat V/s Union Territory of
|ammu and Kashmir & Ors.

Ref: Hon'ble NGT order dated 07.08.2024.

Please refer to the subject & reference cited above. In this connection,
I am to convey that Hon'be NGT vide order dated 07.08.2024 in OA 163/2024
titled "Rasikh Rasool Bhat V/s Union Territory of Jammu and Kashmir & 7rs"
has interalia pointed out that

"ln terms of the direction of the Tribunal, report dated 12.06.2024 has been filed
by the J&K PCC. On perusol of the reporC we find that the J&K PCC has not
carried out independent exercise to ascertoin the extent of violation and the
authority responsible for the seme"

As such, you are again requested to submit fresh report for cross
checking the relevant factual data in this regard in respect of following Terms
of Reference:

L. Total area affected due to cutting of hill slopes & extra earth cutting
in the construction of road by PWD (P&B) during execution of the
road work.
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2. Quantum of material in the form of muck / clay and stone etc"

extracted from the cutting of hill slopes & extra earth cutting mads-

during the execution of the road work'

3. Approximate quantum of River bed material (RBM) extracted from

tt 
" 

f"tri Nallah and its surrounding areas especially excavations at

the site of the Nallah & Quantum of material actually used in the

construction of the road bY PWD'

4. Number of trees cut down during the road construction'

The detailed report as above may be shared by or before 20'102'024

with J&KPCC.

Yours faithfullY,

*OUA.0.*-
, p.fGhansham Singh) f KAS

I tvtemberSecretaryl; ., o . 4
Copy to:

1. Financial Commissioner [Additional Chief Secretary) Department of

Forest, Ecology and Environment, Civil Secretariat' Jammu/ Srinagar for

favour of kind information.
2.SecretarytoGovt.PW(R&BJDepartmentCivilsecretariat]ammu/

Srinagar, l&K for favour of kind information'
3'Regio"nalDirector,J&KPCCKashmirforinformation&necessaryaction.
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ilalw,w-e
JAK

PCC

/
Executive Engineer,

R&B Division Handwara'

Government of fammu and Kashmir

f &K Pollution Control Committee

Officl of the Regional Directorate Kashmir
emai I : regionaldirectorknrriOgnrail'cqttt

ria LirI fiYffiiv7

*" lr*lP.op.,lt l,'/rn, ,rr\l t'-1 o -'1b Dated: c B I r tl>a >Ll

subject: Hon'ble NGT order dated 07'08'2f,24passed in o' A' No' 163/ 2024 titled "M/s

Rasikh Rasool Bhat V/s UT of J&K & Ors"'

Ref: Your office letter No' 3497-3501 dated t6-t0-2024

Sir,

lncontinuationwiththisofficeletterno'PCC/RDKlPsl2o?4/558-563dated30-08-
2024 wherein information on four points was sought in light of the Hon'ble NGT directions

in o,A. no. 163/2024 followed by reminder dated L5-to-2a24' However the required

information from your side has not been furnished yet' Your office letter no' as referred

above addressed to chief Engineer R&B with a copy to undersigned was received on 21"'10-

2024 and on examination of the same it has been found that the information provided is

incomplete, insufficient and is not in conformation with the information sought'

lnthebackdropoftheabovethesaidreportreceivedfromyoursideisreturnedin
original with the request that desired information on following points may please be

furnished and enable this office to submit report to Hon'ble NGT in the said matter in an

tt'', 
o,ar quantity of sand and aggregate utilised in the said road project.

*ourceof the sand and aggregate material utilised in the project'

(Matter most urgent)

Member SecretarY JKPCC, Jammu Yours FaithfullY

Chief Engineer (R&B) North Kashmir Baramulla for necessarY

action

lncharge NGT Cases PCC Kashmir Division

tocopy

1

2

on

a\\'

Regional
3.

ot
nd-{
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J8x w Li rr ArrWa7-
t,

(iovcrnnrenl of .lnntnttt & Knshnrlr
J& K P()l,l.l,lTl()N coN"I'Rot, c()i\till tT E E

7CC

#rMember secretary,

I & K Pollutlon Control Commltteo,
lammu.

No: PCC/RDVLS tNcT) l2a24l >JLl

()tllcIol;'l'lll:ltt':(;loNAl,l)ltt[:c'l'otl-KASllllllR
ShciLh.al-,11.1ftt Ctttrrl,t,tl,Iirrll,,rg/r, l'r'ry (ilrrltrt tu1il Sill l"tt('(()r.t', Srinug,ur'l900Al

rrrrrrjLslrl'fr.i11 l.tn,til rtgii,,rttt'ilJrt'rlttlnrt'.1r.gtrtrtil t,n' l'tl1litr 0t91')Jllll"l2

Date:- lz >D>q)',1

Sir,

Subject:. O.A No. 153/2024 titled, "M/s Raslkh Rasool Bhat V/s UT of J & K & ats"'

Reference: - Your letter No. JKPCC lSclOAt68,-2a241241LO63 dated 25'a9-2024.

Apropos to the subject and reference cited above, it is submitted that this office has

taken up the subject matter with PWD, R & B Department through its Executive Engineer,

PWD (R& B Division), Handwara and Chief Engineer, PWD (R & B Department), No*h

Kashmir, Baramulla for soughting information i.e. Total quantity and source of material

minerals {sand & aggregate} utilized in the process of construction of Handwara-Bangus

Road Project in District Kupwara through this office No. PCC/RDK|PS|2A24/558-553

dated 30-08-2024 followed by subsequent reminders of ' even numbers

tpCC/RDK/Ls l2o24l79-81 dated 76-a9-2024 as well PCCIRDK/LS (NCT)/2024/108-111

dated 15-10,2024) but the requisite information is not yet provided by the concerned

Department. The Executive Engineer, PWD (R& B Division), Handwara circle vide its letter
No. 3497-3501 dated t6-!O-2O24 has provided some irrelevant information like Running

Ittn<9

tl-
l),1.[.Uifl of construction of Handwara-Bangus Road Phase-2nd which was not sought though,

acc@rdingly, the same has been returned back in original vide this office No.

PCC/RDK/6|NGT12074/190-93 dated 08-11-2024 (copy whereof endorsed to you as

welllto the PWD tR& B Divislon), Handwara Clrcle with the request to submit the desired
information at an earliest.
Taking into consideration the above, lt ls requested that the matter shall be taken with
the Admlnistrative Department PWD (n & B Departmentl J & K for further necessary
action. More so, it ls submltted that ln order to ascertain the number of trees cut down
during afore-said road conltructlon ln the area of concern, the assistance was taken fronr
Department of Ecology, Envlronment & Remote Sensing through mapping and satellite
imagery. The Department of Ecology, Envlronment & Remote Sensing vide its
communicatlon No. DEERS/6/20?4-021t1462113/2024 dated 13-09-2024 conveyed that
it would not be possible to ascertain the number of trees cut down in the area using the
available satellite imagery.
Hcnce, submitted please.

on r,

r.

Scanned with CamScanner

------#-
=-----fl#:
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925

Chief Engineer,
PW (R&B) Department,
Kashmir.

",i e ,.o
' :,i1;: ,r;, i"

. :, '; ,,\fiff$/{
NEW DELFIi

*m a-
Parivesh Bhavan, Forest Comptex
Transpoft Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

URGENT
Hon'ble NGT Matter

o.A. 163 t2024

No. JKpCC/SC./OA 163-2024 t2$tllrlz Date: lL-11-2o24

Sub: OA No. 1 6312024 titted Rasikh Rasoot Bhat V/s Union Territory of Jammu and
Kashmir & Ors.

Sir,

Ptease refer to this office No. JKPCC/Sc./OA 163-202412411259; dated

21.10.2024 and letter of the Regionat Director, J&K PCC, Kashmir vide No.

PCC/RoK/LS/NGT/20 24l1g}-g3dated 08-11 -2)24on the above captioned subject.

You are requested to share fresh report / factuaI data w.r.t fottowing points:

1. Totat quantity of sand and aggregate utitized in the said road project and;
2. Source of the sand & aggregate materiaI utitized in the project.
3. Totat area affected due to cutting of hitt stopes & extra earth cutting in the

construction of road by PWD (P&B) during execution of the road work.
4. Quantum of materiaI in the form of muck I clay and stone etc., extracted from

the cutting of hitt stopes & extra earth cutting made during the execution of the
road work.

5. Approximate quantum of River bed materiat (RBM) extracted from the Tal.ri
Nattah and its surrounding areas especiatty excavations at the site of the Nattah
& Quantum of materiat actuatty used in the construction of the road by PWD.

The requisite information may be furnished to the J&K PCC by tomorrow afternoon

so that the comptiance report coutd be fited wel.t before the next date of hearing i.e on

19.1 1 .2024.

Yours faithfutty,

osc.^fQc- ?
(Ghansham Singh)JKAS
Member Secretary l?.' tt'>4

Copy to:
1. Principal Secretary to Government Department of Forest, Ecotogy and

Environment, Civit Secretariat, Jammu/ Srinagar for favour of kind information.
2. Secretary to Govt. PW (R&B) Department civit secretariat Jammu / srinagar, J&K

for favour of kind information.
3. Regional Director, J&K PCC Kashmir for information & necessary action.
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iln,rttVW- ?
GOVERNMENT OF JAMMU AND KASHMIR (UT}

OFFICE OF THE EXECUTIVE ENGINEER R&B DIVISION HANDWARA

The Chief Engineer No:4312_4316

PWD (R&B) North Circte Dated: t6.tL,ZOZ4

Bararnulla

sub: o.A No 163/2024 tltle Bf,fllt &rHRJQlBhat v/s ur of tammu and lhshmtr and others.

Ref: J&K pollution control commlttee offtce letter No txpcclscloAlti6s-2o:&ll24!345
dated 12.11.2024

Slr,

Apropos to the aforementioned subject and references, in thls connection may please find the

point wise reply are as under:

$r!{e Polnts Reply Remarks

1. Total quantity of Sand and

aggregate utilized ln the sald

project

Total Quantity of Sand requlred as per the

DPR =2800.58cum

Total quantity of Sand consumed till this

date = 227r,.50 cum r'

Total quantity ofAggregate required as per

the DPR = 5!2?,2l.rr'

Total quantity of fugregate consumed till

thls date = 4742.83

Technical sanction

enclosed as

Annexure ,lf

2, Source of sand and aggregate

material utilized in the

proJect

Source of Sand = Mawar Langate &

Baramulla

Source of aggregate = I{*S.1R ,Blmgg;g"

Hilfleo,akoem*E--

3 Total area effected due to

cutting of hill slopes and

extra earth cutting in the

construction of road by PWD

(R&B) during execution of

road work

The Total area effected = 1.5 hectare

(approx.) by way of cutting slopes and extra

earth cutting in the construction of road.

More over the department PWD has taken

all the precautionary measures like slope

stabilization, depth of cutting and

Total length of

Protection works

i.e. R/walls,

B/walls, Edge

walls and Drains =

2800 RM
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prote*ion works on the wlnerabte spots

and protection works, Dralnages Breast

walls

hfully

R&B Dlvlslon Ha ftt

Member secretary JKSPCC for information.
Superintending Engineer PWD R&B Grcle Xupwara for Information
law officer PWD R&B North Kashmir for information and follow up

Arsirtant Executive Engineer R&8 tub-Division Handwara for information and follow up

I

tocopy
rl
iil
i il)

lv)

Quantum of Material ln the

form of rnuck/clay and stone

etc, extftlcted from the

cutting of hlll slopes and

extra earth antting made

durlng lhe execuhon o[ the

road work

The total quantity of Granular Sub base

required for 40.5 KM is 55SS9.3B curn .The

material extracted from the cutting of

slopes and ertra earth arttlng ln curves ls

used as Granular Sub base materlal ln the

sub grade layer of the road from XM l/h
to KM {O"50. The total Quantity of GSB

used ln aonstruction of road from KM lTth

to 40.5 KM is atZfirumout of GES9.3B

cum dll thls date. The stones ertructed

from the cutting oI hard rock has also been

used in maklng of Random Bubble

Masonry works. The quantitV of rtoneg

used ln maklng of RRM (prorection worksl

lrro6_79

5uperintending

engineer letter Ho

SEsK/HD/r.0549

Dated 12.01.2023

appended as

Annexure'B'

5 Approximale quanlum of

river bed material (RBMI

extract€d Ircm river Talri

Hallah and its surroundings

areas especlally ercavation at

the site of the Nallah and

quantum of the material

actually used in the

construction of road by PWD

The total River bed Material required as

per the DPR is 55559.38 cum out of which

779I MTs or 3383.5 cum Is consumed and

which is extracted from river Talri Nallah

and its surroundings vlde Permissions

issued by District MineralOfficer Permit Ho

175 dated 0L0r.2024, Permlt NO 116

dated 19.10.2023 & perrnit NO 153 dated

z8.r 1.20?3

Perrnlt Coples

enclosed as

Annerure'C'

174



'.- - ti.'':l:l rltr,.iEC--i.1.-
; 'i "ir" '

fu,t

oporc ep rn, eprc* nfloWpgi.oW (ngq rooAnf*Ipyr rtASrtU,n

[(qlerencc:

Accord of Revlsarl Technlcal Sanction for Constru cllon of Hdndwaro Bangus Raad
Phose-r'r " (Length 40.50 Kms) Under CRF.

l. Superintending Engineer, PWD (R&B) Circle Baramulla-Kupwara's letter No: 31493-

94 datedi r6,rz.zozr.

2. Sanctloned by Govt. of lndia, Mlnlstry of road Transport & Hlghway (zone - I vide F.

NO.:-RM{N}J-t2o17lj4lzoo3!&(NH-t (CRF) ddted: 27.0).2017 figuring ati.No:67 under

iob No. CRF-JK-zor6 .11 -zt7 dated:z4.o3.zo17

I' Thls offlce T.5 order No: CE (RAB) KSlz of 2ozo41 dated: z).oS.zozt issued under

en do rsem en t No: C gRB l(/H DD4r SB{ o dated: 23.o).zo2t

grder No;- cE(R&B) Wrsl lot{ | of zozt-zz dt. 13 - | -}oI)-
As recommended by the SuperintendingEngineer,WW (R&E Grck&oromulld-Kupwaro,vlde

above clted reference, Revised Technical sanction is hereby accorded as a fait-accompli for the
work namely n Constructlon of Handwaro Bongus Rood Phose-f (length +.:1lfins) ' for an

omount of Rs. 1598.56 Locs (Rupees Fifteeh CroreNlnety elghtLacs ftfty slx thousond only) subiect

to following condiUons thot-
1. The work has been executed after observing allcodalformalities /procedtres
2. The cost of work does notexceed revlsedcostof Rs. r1g8,56Locs.

3. The work has been executed strlctly as per provlslons and specificatlons of technlcally

<;rnctioned estlmate.

' 4' The work has been completed wtthinstpulated time' 
cifications set under5. Quality control has been malntalned in accordanee with standards [ Spe

MORTHI IRC/ CPWD

. 6. The chaqges on thls aEcount are debttabte to M'H-CRF'

7.. The erpenditure lncurred on the proposal ls not ln contradlctlon to the GFR

g. There is no time overTun or cost ovemrn involved inthe scheme

9. That the proposal ls in coniunctlon with sound en$neering practice , Procedllres, (ontra(t

management practices & the proposal ls not ln contradictlon to geometrlcal , technical and

financial sPeciflcatlons and lnstructlons lssued ln thls behalf from time to tkne.

10. TH th€ ProPosal ls not based on supPresslons/ mis-rePresentatlon of facts, clrcumstances

and reasons / Iustlflcatlon In which case this technkalsanction shall cease to effect.

1r. The ProPosal does not vlolate purposefullness and oblectlvtty of sanctloned wot{<.

, rz. Technlcal sanction ls subiect to accord of expenditure sanctlon/ release of funds and no wo*

or and liablllty shall be created unl ess expenditure sanctlon has been accorded to do so.

1r. The teclrnical sanction ls slte / component speclflc authentlcated, verifled & attached to this

order and maY not be construed to hold good for arcy change ln site I alignment/

r4. The work has been executed by Agency mandated and technlcally / eq and

under rules to

ect;

3

i::t:?y"/BB19g s7Dated:'lB, of . 2-o>-
Ahniad

Deptt.
(HllotXhan) $

:irrr:;:i:;'secretaryto 6ovt. pwrnasl Deptt. J&K civfi secretartat, srtnagar for favour of tnformatton

ir'ffi :::^*r::!;:;;Wl-,:tffiW:#i;:{"::!I;ffi::ile " "' * lw c F nglneer ( R&E J Uw I s'|rl il *7etE', vr "'', v' !' !- -'

I

;

i
I
I

I

execute suchr quantum / tyPe of work'

chtef
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t, q
fu^rYn'* C

h! . r . - -- Guvcrnnrcnt of.hlrrnru & Krshnrlrfl,rf)t'tstrict I\lincnol Oflicc Gcotogy & Ittinlng Dcluitnrcnt Ku;nrtr:r
cnrait:'rl nl otcu P@gnrl il'com

Tct. No; 0195*253572

supjech construction of Bangrus road phase 2nd Klt l0th^17th
l'

Reference: l'lryq] of-qnylronment Forest and ctimate change (MoEFcc) Notifiauon vide

""'t 
tt"""" 

"t"t" t 
" 

t 
'a.a. aaaaaaaaar aa raaaaaa.aa aa.r.a.aa aa aa aaata.aaa a.arra..raaa a... a aa r aa aaaa a....aa ra aa a.a a ra.. aa a

DISPOSAL PERMIT

No:175
01-01-2024

Va lid tJ pto t- 0 6' O L'2O24

Order
whereas Exeotive Englneer PWD (R&B) has communicated for providing of GSB for
fiTfiit|rSr 

bangus road phase znJrilroth-l7th vide hJs oftice tettei No: z21s-18 dated;

whereas Fxecutive-Engineer R&B Handwara has communicated for extenston of permltvlde his office ,etter No:-grss-gg?,teo:'zo-I0-2023 iateo ror e*en$on

wtiereas Execuuive Englneer IS(FC Handwarg has communlcatad the feasibility of the sitefor ilifting of the materiairro* nrrrriiiil'ii ut ct rtpora near ptayground vide his office letterNo: {103-06 dated: 30-lZ_Z0Zi

whereas the Area..Incharge Handwara has physically lnspected.the applied area andcer,fied the'araitabitity of ,ii.iiriio'Ui removed by tlre apptican[

Whereas MOErcC has tssued a notificatr
ynseihffi;;&(D0,DF;q;e;ffi 

+{*}$i??#i13.o;ffi :*:;tt*,:gf;fiffiand canals for the puipose oI u{uir, ;;iltenan"ce il;;;;r:been exempGo rrofi requlrement or rrrvrronmenbr q*rn..3.disaster managerient have

' Keeplng in view the nature of fte.work and ume.b-ound deslltation of he nallah,
Hffi,jfrrr;gJj,?,f ff #f J[qo,, 

M#;;i iJ,.iil9.{ !ffi;;: i[ nlpo.,a Hon o r

Ei'#?',rffi ,'i;qi,AlA;,Xffirpgig;*5*'***
- of pavment of Rs' 26,s20.00 lnupeH@-sx nr,iusu'ni nv! Hffiil;# i*.nr, ,nry)

3['iffill';,f,fl'ff;:,[Hl[:Xfiiff:ipiiddh;ffiiiiruo'rosib6iirJiii,o,+r-zoi.i

Holder will bke all oreouuons for the protect'on of the environmentof pouuuons white iemoii -;ffiffIi*. ,,,..holder shail uutke One JCB f;i#;A;n or the river bed mareriar.

o The Permit
and conbol

o fie permlt

I

Camscan

ffi
",{dna*i;iro ,

Scanned with

Permit
Dated:
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The material so removed-from the site ls not supplled to any other agenry or firm
except the allotted p::9jqtr and not to be used idr commeriiar purpole.
The Permit Holder will allow the Executive Staff and the officeri olthe Deptt. of
Geology & Mining Deptt. to inspea, if,i.f and measure tne mlnor Minerais at all
Sfages includlng its transpoftaUon.'. The extradion/llftlng of bed material be Ume bound i.e. 09:00 AM to 0s:00 pM

' The Permlt Holder shallablde by the provlsions of Mines & Minerats (Development
and Regulation) Act 1957 and rules made there under beside; j&K mining rirtes
,2016.

r sunender this permit ln original to thls departrnent after dispatching last
iconslgnment withln a weeks' Ume.I jThe process of extracfion shall be restricted to a depth ot 01 Mr only. The permit
Holder shall be strictly governed by Rute 60 of l&K i,ilnor Mlneral Concession,rTransportation of Minerals and prwenHon of lllegat Mining Rules 2016 failure of
compliance/ any laPse/irregularities found during inspection shall be deemed to
cancellationlfiithdrawal of Disposal Permit wlthout assigning any reasons forthwith.. , 
Soqting of the extracted ffiater{al is *ricily prohibrbd.

o , Mechanical screening of the extracted matbiial ls strlctly prohibited The Department
shall not be responsible for any third party Clalm

o ' Th€ validity of the permit shall be up to expiry of due date or consumption of the
, materlalr whlchever is earlier

!o; Qtuo/rupDptz3t 3>B 9 -1 LDated: 0Ll0Ll2AZ4

a

a

a

a

r

o

to the:

Deputy commissloner Kupwara for hvour of lnformaflon please. 
:

Jolnt Dlrector (K) Geology & Mtning Deptt_srlnagar for tnformation please.
Ex. Engineer R&B Divisisn Handwan for favour of informauon and wlth the remarksthat all dues except cost of materlal has been collected rrom tne pu*it norO.i. 

*
Frecutive Engineer I&r{ Divislon Handwara for lavour of informjtion and n...r*ry
action please.

t Tehsildar Handwara for favour of InformaUon ptease,. sffion Hotre offlcer Flandwara for favour of informauon ptease.., $ea Incharge Handwara for Informauon una neiessary acuon.

trt_?::tr:ctioncompanyfortnformauonina'.dpiiln...
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If1 N'" tF'v Lof'cf t' F T l t *: sarprfi I Nrtrivlll lrr t, [,v6rN EEn I [r.' D fr.t
llfiRAIttllt,t"A/lttlPI{ARA ,'.

NO:'\EBK/itD/ I I

fll: t.':; t'

tr

Ex.eq:t ive lin11 i n ee r.,
D I t, i sl tm H u n-cl w,u ra.

Dotcd:'
I t 1l lr

t,

Consructlort oIroad front l.lalrclrval.a to Bangus Phase 2n".

I:T lt{fice lefter No:.10963 datecl:-30.'tz,zlzl & No:'11601 dated;'
10.0r.2023.

I Aplu'os to above cited subject and rererence wherein your office lta's

IoSosecU sought permissio;; ;r. quarry muck *rt"rirr insread ,rcs, rnateri;rl

iiht suugrade layer r.o; I(nr;r,u ,, 40,.50 l(rn ciring reasons non'agailabiliry of
GSB materiat in the area uurrount't,ng thereof. ,.

lWrere as your oftice has putforrl communicadons trorn Dislrict lrtineral
Officer Kupwara [vide referencsNo;-DM0/ Kup/Dp/Z\/400+dared:-01 .LZ.ZIZZ) in
suplort of your proposal where in the availabiliry of 1.30MT of RBM for the said
proiect is r':'uled off.

ereas your office has putforth tesr result/report obtained frorn NIT
No:-NIT/Civil/Gr/202t/69 dated:-15, 1Z.ZAZZ)& NIT/ CivtU TE? /

support of your proposal wherein the use of'quarry muck rnaterial
instegd of approved GsB material have been recommencled"

" Now,in view of the above mentioned facts,permission is granted for the use of
quarry mqterial instead of GSB material in subgrade layer on the following
conditions:i j.

, " ,X. 'lhe rate of the proposed quarry muck matedal to be fixed at Divlslonal
.' '' ; Level in consideration with actual lead/lift of material as well as royality. of,.;.
.'i :,, mf,terlal and otlrer fact'ors thereoli

'2| Tlte thicltness of material along the proposed road length be ascertained as

I per actual site conditions and as pe.r quantlties allotted.

3; QC register to be maintained for test conducted durlng the execution

of the layer,

Cradation/Field densitY tests

2A }Mi n uerva ls regula rly'
material to be carried out at

?he proPosed quarry muck 75MI\{ is to be controlled and only
thel material passing 75mrn ls satisffing the gradation class as per

table 40A'2, of Morth be used'

acceplance of ntes/

Sublect:

Refer:

be obained from the flor ro

J.

6.
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Copy to the::

1
?

3

4. Executive Engitneer I&FC Divislon Handwara f'o1 fqvour. ofJ.nformpHqn and Recessary
action'please'

5. Tehsildar Handwara'for favour of irtformatlon

6, Station House Of{icer l{andwara for favour of
7. Area Incharge I'landwara for infonliatlofi and
B. lK Construction Cornpany l'or inlormatlon ancl

-. .rl ,

.!

t
^t .1.ur tll(. ertrafir$ , ;r.,r-4lrr

15 .irtrlurtT

Dated: 2$/l

Commissloner Kupwara for favour o[

$. Office,file.ii

I

ii,

-' ' -': l- t-.'

i r .',

{'''
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Whereas

been

G.R No: 10808tZ dated:28'll.

Sr:bj:ctte rsltotlling terms and condi[ons:

The Holder will hke alt precautions for

in
h:ci{q

aad

I

I

I'he
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